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necessary to evolve some sort of
scheme 1 view of the very commen-
dible work done by the Defence
Forces during civilian calamities 1n
Rohtak and Lucknow part cularly?

Sur1 K RAGHURAMAIAH., May 1
submit that even as 1t 1s, such indi-
vidual acts of gallantry, courage, etc
can be recognised by award of Asoka
Chakra medal of the appropriate
class or the award of the newly in-
stituted Distingu shed Services Medal
of the Army, Navy or Air Force. So
there are already medals, etc., which
can be awarded 1in such circumstances
but in this particular case, recommen-
da'ions have not yet been received

COMPLAINT RECEIVED BY (GOVERNMENT
or InNpiA FROM THE GOVERNMENT
oF GHANA REGARDING H 2 PLANE
CRASH

*536 SHrR1 HARIHAR PATEL: Will
the Minister of DEFENCE be pleased
to state:

(a) whether 1t 1s a fact that re-
cently one H 2 plane sold to the Gov-
ernment of Ghana crashed and the
trainees and traners in the plane
were killed;

(b) whether Government of India
have received any complaint from the
Government of Ghana regarding un-
satisfactory service of H. 2 planes; and

(e) 1f so, what 1s the nature of the
complaint and what action has been
taken 1n the matter?

THE DEPUTY MINISTER OF
DEFENCE (SappAr S S. MAJITHIA):
(a) Yes, Sir.

(b) and (c) Government have re-
ceived no complaint from the Gov-
ernment of Ghana.

Surt HARIHAR PATEL May I
know whether it 1s a fact that earlier
to this accident, a tramner in that
plane complamned to the Air Chief of
the Ghana Government, who was an
IAF Officer, that the plane was not
suited to Ghana climate?
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SArRDAR S § MAJITHIA: The Gov-
ernment have received no complaints
tiom the Ghana Goveinment

Surr HARIHAR PATEL: May I
know whether the I AF. officer serv-
ng under the Ghana Government
came back to India?

SArDAR S S MAJITHIA: Yes, that
18 true.

Surt HARIHAR PATEL. Is 1t
because his advice was not consi-
dered satisfactory by the Chana Gov-
ernment?

SAarpAR S, 8 MAJITHIA: No.

Surr JASWANT SINGH: Was only
one plane supplied to them or were
more than one supplied to them?

Sarpar S S MAJITHIA: More than
one plane Actually I think 12 H 2
were supplied.

Surr JASWANT SINGH: Did the
accident take place only in one?

SarpAR S S MAJITHIA: Yes.

Surt HARIHAR PATEL: What is
the number that the Ghana Govern-
ment intend to purchase from India”

Sarpar S S, MAJITHIA- I am
afraid, I have no informaton about
their ntention.

*5387 [The questioner (Shrt Babubhat

Chinar) was absent. For answers,
vide col 2878 infra ]
ASSISTANT SUPERINTENDENTS’ ExAmMI-

NATION HELD IN 1959

*538 Surt HARIHAR PATEL: Wil
the Minister of HoME  AFFAIRS be
pleased to state.

(a) whether 1t is a fact that the
Union Public Service Commission have
mtimated the Home Ministry that on
the result of Assistant Superinten-
dents’ Examination held in 1959 the
names of 78 candidates published by
them has not exhausted the entire list
of candidates considered qualifiedq by
them;
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(b) whether 1t 15 a fact that the
Union Public Service Commission
published the names of all th. quali-
fied candidates 1n the previous three
exam nations wrrespective of the num-
ber of vacancies, and

() if so, what are the reasons for
a departure in respect of the publica-
tion of the 1~ ult of the 1959 exami-
nation?

Tue MINISTER or STATE IN THE
MINISTRY or HOME AFFAIRS (SHRrI
B N Darar) (a) to (¢) A state-
ment 1ndicating the position s laid
on the Table

STATEMENT

Departmental compztifive examina-
tions for promotion to the grade of
Assistant  Superinfendent 1n the
Central Secretariat Serv ce were held
by the Union Public Service Com-
mission 1n 1955 1957, 1958, and 1959
There 15 no provison in the rules
relating to these exam nations that
the names of all the candida‘tes who
may be deemed to bz “gualified”
should figure 1n the final list to be com-
municated by the Commission So
far as the exam nations held in 1955
and 1957 are concerned, the Ministry
of Hom~ Affairs had not furnished to
the Commiss on any firm estimateg of
the number of appointments to be
made from the results of those exa-
minations The Union Public Serv ce
Comm ssion accordingly furnished to
Government the entire hist of candi-
dates whom they considered qual fied
for appointment to this grade As re-
gards the examination held in 1958,
the Union Public Service Com-
mission were Informed that 1t was
proposed to appomt 150 candidates
from that examination They accord-
ingly published a shghtly larger list
<contain'ng 179 names of persons con-
sidered by them as suitable Similar-
ly, they were informed that i1t was
proposed to appomnt 50 candidates
from the 1959 exammation, and they
furnished to Government a sl ghtly
larger list containing 78 names in the
order of merit According to the

[ 21 DEC 1960 ]
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mformation furnish.d by the Union
Puble Serv ce Commission, 1f more
appointments have to be made from
*ms examination they may be mn a
position to furnish some more names
of persons whom they consider as
qualificd for such appointments Th s
quest on does not, however, arise as
the Government do not propose to
gppoint any more persons from this
examination It would be noticed
from the above that the Commission
have been recommending cand dates
with due regard to the circumstances
obtain ng on every occaston and that
the question of any d.parture from
established principles about the con-
duct of examsnationg does not ar se so
far as the 1959 examina‘ion 15 con.
cerned

Surr HARIHAR PATEL From the
statement 1t scems that there are also
other qual fied candidates who passed
f*the examination held 1n 1959 May
I know whether the M nis‘er 1s willing
to keep them on the waiting list as
suggested by the hon Speaker in the
other House? There was a di~cussion
in the other House

Sart B N DATAR No, 1t 1s very
d ficult to accept the suggestion

Sart M P BHARGAVA May 1
know whether 1t 1s a fact that the
Home Ministry have written to the
UPSC for gving the list of all those
who qualfied in this examination?

Surr B N DATAR No

SHrR1 MAHESWAR NATK May 1
know whether the entre list of suec-
cessful candidates 1s exhausted in the
regular vacancles before a new list by
the UPSC s published?

Surt B N DATAR That 1s not the
principle Whenever a departmental
examination js to be held, the pro-
bable number 1s communicated and
ther the UPSC gives us an appro-
ximate list and then we take in as
many as we can

Surt MAHESWAR NAIK May 1
know wh~ther the complete 1st of
members in the warting list is
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exhausted before new recruits are
taken from the next exammation?

Suri B N DATAR There 1s no suen
thing as waiting 1st

sy Aavateg Ngr+ - T 43 w4
g fF e ardw F1 1F & § gf
agq § wfaedre gufcedea & Aag
FomRanza T g & =
aEt &1, W1 7o dro ugo de &
arfapize fesdae T S & =ik
fames fF @ &, TF 9Ad &
ww 7 M ag g9 & A1 aw gd
fafyaz adw 7, afgezg A q@Q
F gy ¥, 78 arfad A7 HAT
& o< 7T g qrfadt w1 fedrw ST
AT A W W FW T OFR[
wET A1 A AL F AT .

Sert B N DATAR We are not con-
c~rned with the Defence or Railways
My friend was not correct when he
stated that something was promised
in the other House There was a
discuss on only in the Lok Sabha and
there alsc *his pos'tion was elucida-
ted

Surt BHUPESH GUPTA From the
statement 1t 1s clear that all the qua-
lified people are not recruited to the
posts for which th.y have been dec-
lared qualified and *hat when the
next vacancles occur, the rema ning
qualifieg people who have not been
absorbed 1n th~ posts are not taken
i but another examination 1> held
That 1s to say their cases fall through
May I know why the Government has
borrowed ‘his doctrine of ‘lapse’ of
Dalhousie n this matter when all the
people who are qualified are not ab-
sorbed before others are brought in?
What 1s the rationale or princ ple be-
hind this?

SHrr B N DATAR My hon friend
1s making a plea just the oppos te to
the one *hat he did only a few minuteg
ago This 1s m respect of recruitment
and the policy 1s to hold examina-
tions every year and fix up an appro-
ximate number and then take that
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{ number on the basis of the list sup-
plied by the UPSC and mnormally,
‘hereafter the lLst lapses

Sarr BHUPESH GUPTA Sir, will
you help me in making the hon Min-
1ister understand me”? I seek your
guidance

Mr, CHAIRMAN VYes

Sur1 BHUPESH GUPTA  Suppose
10 places arc to be filled from qua-
lified people They have gven 12
names and 10 are filled in and two are
left Next time they havz another 10
places In that case why these 2 plus
8 are not taken instead of recruiting
afresh 10, ignoring the two who were
unfortunate enough not to get 1n
earlier” What 1s the logic behind 1t2

Surt B N DATAR Once upon a
time this was done In fact 1n res-
pect of the examinations in 1955, 1957
and 1958 what wa> done was, we took
in what was possible and then the
left-overs were also taken but now
that creates a number of complicat ons
and 1t creates needless expectations
also Therefore, we are gomng to con-
fine ourselves to our actual require-
ments

SHRIMATI T NALLAMUTHU
RAMAMURTI Is 1t fair to eliminate
two candidates out of ten, who hold
equal qualifications for similar posts
in the future?

Surr B N DATAR It 1s a question
of our requirement and the filling up
of vacancies that are available

Sartr M P BHARGAVA May 1
know what steps the Government pro-
pose to take {o implement the sug-.
gestion made by the Speaket 1n the
other House?

SHrr B N DATAR It w1l be duly
considered but as I have pointed out
there, there are a number of difficul-
t es 1n accepting that *

Syrr BHUPESH GUPTA May 1
know  whether, along with the
Speaker’s suggestion, our suggestions
also will be considered?

(No reply)



